&g

L

-3- GAeESB 90 .

SPM & AUH

Mr MR Rajendran Nair for applicant
. Mr P Santhoshkumar, ACGSC for respondents

The learned counsel for the‘respondents states at the

- Bar that he has received orders from the respondents today

to*the‘effect thgt»the'old procedure of selection will be
maintained for pasting of_Inspectors at the Infernational
Airport, Trivandrum and that on that basis the relief claimed
in the/ggégication has besn Qranted. Based on the statement
made by the learned counsel, the learned counsel for ths

applicant does not wish to pfess the application any further.

Accordingly, the'application'is closed as not pressed.
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